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SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR S. G SHAH
Petition(s) for Special Leave to Appeal (Crl) No(s).6631/2006
(From the judgenent and order dated 05/10/2006 in MBA No. 14773/2006 of The
H GH COURT OF JUDI CATURE AT ALLAHABAD)
ABHI MANYU KUVAR ( DEAD) BY LR Petitioner(s)
VERSUS
SURENDRA & ANR Respondent ( s)
(Wth appl n(s) for exenption fromfiling O T.,issuance of non-bail able war. of
arrest, exenption, pernission to file additional docunents
Dat e: 04/10/2007 This Petition was called on for hearing today.

For Petitioner(s) M. Abhishek Yadav, Adv.
Ms. Apar na Jha, Adv.

For Respondent (s) M. Rajeev Dubey, Adv.
M. Kam endra M shra, Adv.
UPON hearing counsel the Court nade the foll ow ng
ORDER
Adj our ned.
List the matter on 23rd Cctober, 2007.

(S. G Shah)
Regi strar



